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THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
<SHRI SURENDRA PAL SINGH): (a) 
The need for making such an esti­
mate did not arise as the damage to 
the buildings was repaired by the 
DRVN authorities without any obliga­
tion for payment on our part.

(b) Yes, Sir. An oral protest was 
lodged with the U.S. Charge d’ Affaires 
in New Delhi.

(c) No Sir.
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Shortage of Dock Labour at Bombay 
Port

2439 SHRI INDRAJIT GUPTA 
Will the Minister of LABOUR AND 
REHABILITATION be pleased to 
state

(a) whether the ship operators, have 
complained of shortage of dock labour 
at Bombay Port,

(b) whether there is any basis for 
the complaint, and

(c) if so, whether any steps are be­
ing taken to meet the shortage7

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI RAGHU- 
NATHA REDDY) (a) Yes, Sir

(b) There is no general shortage of 
dock labour at Bombay, though diffi­
culties sometimes arise due to tempo­

rary seasonal shortages and/or bunch­
ing of ships As against this, on occa­
sions ,employment cannot be found on 
certain days for some of the workers

(c) Adequacy of workers is cons­
tantly kept under review by the Bom­
bay Dock Labour Board

Dispensaries Attached to Indian Co­
operation Mission, Nepal

2440 SHRI RAJDEO SINGH Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state

(a) the number of dispensaries atta­
ched to the Indian Cooperation Mis­
sion, Nepal under SPR, EWH and 
MRM, and

(b) the duties and responsibilities 
of Pharmacists manning the dispensa­
ries7

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI SURENDRA PAL 
SINGH) (a) There are ten dispensa­
ries attached to the Indian Coopera­
tion Mission, Nepal, functioning on 
the MRM (Mahendra Raj Marg—also 
known as East West Highway) There 
are no dispensaries of the Indian Co­
operation Mission on the SPR (Sonali- 
Pokhara Road) as the project has 
since been handed over to His Majes­
ty’s Government of Nepal

(b) The Pharmacists m these dis­
pensaries attend to the medical needs 
of the officers and staff working on 
the MRM (East West Highway) Pro­
ject

Strike by Workers of Cochin Port

2441 SHRI C JANARDHANAN: 
Will the Minister of LABOUR AND 
REHABILITATION be pleased to 
state

(a) whether the dock workers of 
Cochin port have recently struck 
work,

(b) if so, what are the demands of 
the striking workers, and




